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FORM A
FUBLIG ANNDUHCEMEHT

T Hamie of Cop o Debin B & TECH INTERMATIOMAL LIMATED ]
2. | Date of incorporalion Of Corporaie Deblor 1205197
3. | oty Under Which Ciorporate: Deblor ks Regsser Of Companies ROC) - Viayawada
Incorporaied | Regisiend
4, | ‘Corporate ieniity No./Limited Lishiiy L 720 0aB1997RL COR 7073
idenification Mo.of comporate debior
5. | dddess of the: Registered Ofice and Principal FLAT MO 104 LUME I ENCLAVE, PUNJA GUTTA
(i i ary) of Corporaie Debicr HYDERABAD A2 500072 I
. | Inzobiency commencement dafs in respect of 2AeME
Corporats Debior {0rder copy made aaiable on D0E2023)

7. | Esfimated dae of closre of inschency resdution process | 206112023

8. |Name and registrafion number of fe Murnemaneni Vazra Laxmi
insohvency professional aciing as inferim | 1BBUIPA-D01IP-POD1812017-2018/11 526

resolufion professional

Address and e-mall of fve iverim resolufion| Fla Mo 317, 'V Vintage Residency Somajuda, Hyderaad 510042
professiond, as registered with fhe Board | Emallid: emailiolilg® gmal.com and

=]

it charpBomal com
10, |Address and e-mail to be wsed for Fla Ko 107, W Vintage ResidencySomajiguis
"|comespondence wifh e inlerim Hylerabad-300082
resolufion Professional Ersal bd: amalio loBgmal com and aclacheinp @omail coed
11.| Last date for submission of claims 1706-2023

12.|Classes of crediors, if any, under claese (o) [ Will identify on venifcalion of books of accounts
of sub-sechon BA) of secion 21, ascerianed
by fhe inberim sesolubon profess iond

13.|Mames of Insdvency Proiessionals idenbed 0| Motavalable at present
actas Auhorsed Regresentaive of oedios in
a cass (Three names for each dass)

14.|ia) Felawant Forms and ‘Weblink hpz wwweib bi_gov infhome! downioads
(b Detak of authorzed mpresantaives are valable Priysical Address: Mot appliicable

Notice is heseby given fhat the Mational Company Law Tribenal ha s ordered fve commencement
of a corporate nsolvency resolufon process of the Corporate Debtor M ED & TECH
INTERNATIONAL LIMITED on 25/08/ 2023 {Order copy madeavailable on 02/06/2023).

The creditoes of Mis. ED &TECH INTERMNATIONAL LIMITED, are hereby cal led upon to submit
thes daims wilh proof on or before 170062023 to he interim resolution professional at the
addnes s mendoned agamnstentry Mo, 10

The financal creditors shall submit their claims wilh proof by electronic means only. All other
crediiors may submit the ciaims with proof in person, by post or by electromic means . A inancial
creditor belonging o a class, as Bsted against the eniry Mo, 12, shall indicale its choice of]
uthorized representatve from among the three nsolvency professionals Esied against enfry

ho.13 to actas aufonized representativeof the dass fspecify class] in Form CA- Mot Applicable .
Submission offalse or misleading proofs ofclaimshall attract pe nalties.

Mummaneni Vazra Lax
Date : 03-06-2023 Interim Resolution Professiona
Place: Hyderabad Pl SB48 488727
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